
Govemment of Jammu and Kashmir

n.o.rt-.-r,t oi t-aw, Justice and Parliamentary Affairs
^ Civil Secretariat

Srinagar/Jammu
**l**

Subjecl:-Litigation Reforms and effective monitoring of Litigation in Union tenitory of

Jammu and r".h,i,-,cppoint.ent of officer ln charge(olC) Litigation.

GOVERNMENT ORDER NO:- 3316 - JK (LD ) of 2026

DATED:- 06 - 03 - 2026

Sanction is hereby u."otata 1o the appointrnent of Offtcer's of Health and

Medical Education Department' as mentioned in annexure to this Government

Order as Offrcer ln "trtg" 
(OiC) Litigation for the c-ases. indicated against each

including contempt petition, if uny' pJnaing before Hon'ble High Court of J&K

*i i"ailwc*tral Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC shall be govemed by

the provisions or cou"--.ni order No.167:-JK (LD) of 2021 dated

24.03.2021.

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/3/2026

Copy to the:-

Officer ln Charge

Private Secretary

Litigation (OlC).

to Ciief Secretary for information of Chief Secretary

sd/-
(Achat Sethi)

Commissioner/Secretary to the Govemment

Dated 06 03'2026

o

0
(Reyaz Ali Bha
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Learned Advocate General, J&K

a.t.ir"f t""*"o to Hon'ble Lieutenant Govemor' Raj Bhawan'

,"rt i..*i"" OirK)' Ministry of Home Affairs' Govemment of lndia'

i"-i** d*"rl ' 
,igh court of J&K and Ladakh' JammuiSrinagar'

ffi"te"l S*;"",y tJHon'bte Chief Justice' High court of J&K and Ladakh'

Commissioner/Secretary to the Govemment' Health and Medical Education Department

Director Litigation, Srinagar/ Jammu'

!0 Private Secretary to Commissioner/Secretary Law

ll. lncharge website.

12. Govemment Order file

I3. Concemed file.

DeDutY l,egal Remembrancerq/
J/



Annexure to the Government Order No'3316-JK (LD) of 2026 dated 06'03'2026
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OIC
Titlc. No. na tyDcpuhcs AnguraRaj

n0.bilcnrollertronoCrugs
191500,16

inchoo nlonU/SothersandPAhmedarooq
024tz.119MRMl&KJ )(foerntory

191500{6

Raj
r)

ty(Depuesh Angurana
no.obilcMControllerug

17 t2025.

Territory of
No:-

vs Union

CRM(M)ammu and Kashmir in
aryana ReddY Mundla

r. Murtaza Rashid, DePutY

GovernmenttoretarY
Med icalandHealthofepartm€nt

ucation

. Pallavi Mahajan Versus UT of J&K & Ors'

O.A No. 2055/2025.

Saleem ltoo' DY.

Academics' Govt'
. Mohammad

rC&K and Others in WP (C) No' 324812025 '

enitory ofVs Union TCHANA YAD

No.


